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decision to hold the general election
as soon as possible.
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Undertakings covered by Special
Reorganisation Unit of Finance

{ Skri Warior:
1074. { Shri Nagi Reddy:
| Shri Kodiyan:

Will the Minister of Finance be
pleased to state:

(a) how many undertakings had
been covered in the last budget year
by the Special Reorganisation Unit;
and

(b) the result of the investigations
in terms of financial savings as well as
staff reductions?

The Minister of Finance (Shri
Morarji Desai): (a) 36.
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(b) Rs. 18 lakhs per annum after
working off surpluses located against
increases in work loads resulting from
ordinary growth of work or prepa-
ratory work and implementation of
the schemes included in the Third
Five Year Plan. The broad result is
that increases in staff asked for have
been prevented and standards of
performance improved by suggesiing
improvements in organisation and
methods of work.

Integrity of Government Servants

1075. Shri S, M. Banerjee: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that some
measures have been taken or orders
issued to raise the level of integrity
of Government servants;

(b) if so, what are those measures
or orders; and

(c) whether copies of those ordcrs
will be laid on the Table?

The Minister of State in the Minis-
try of Home Affairs (Shri Datav): (a)
to (c¢). The various steps taken to
combat lack of integrity on the part
of Government servants have been
fully stated in the Annual Report of
the Administrative Vigilance Division
for the period 1st January to 31st
December, 1960, placed on the Table
of the House on the 21st March, 1961.

Nilkanth Expedition

1076. Shri Supakar: Will the Min-
ister of Defence be pleased to state:

(a) whether the Government of
India have given any financial aid to
the expedition to Mount Nilkanth
this year; and

(b) whether any detailed account
of the expedition will be published?

The Minister of Defence (Shri
Krishna Menon): (a) Yes, Sir. The
Ministry of Scientific Research and
Cultural Affairs had sanctioned a





